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I 
BEFORE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH 

Original Application No. 368/2025 

Jacob Sudbakar Rajan 

Versus 

New Okhla Industrial Development Authority & Ors. 

... Applicant 

. .. Respondents 

AFFIDAVIT IN COMPLIANCE OF ORDER DATED 29.01.2026 

I, MR. JACOB SUDHAKAR RAJAN, son of Mr. TRajan, resident ofT-25, 201 , 

Lotus Boulevard, Sector - 100, Noida, Uttar Pradesh - 20130 l, do hereby state 

as under: 

1. I am filing this affidavit to place on record a coloured map of the residential 

project by the name of 'Lotus Boulevard' . 

2. I have shaded the concerned green area on this map for the benefit of this 

Hon'ble Tribunal. 

3. To the best of my knowledge and belief, about 40% of such shaded green 

area has now been converted into a closed I netted football pitch. 

~NENT 

VERIFICATION: 

Verified at Delhi on this 1;21' cP day of April 2026 that the contents of this affidavit 

are true and correct to the best of my knowledge and belief and no part of it is 

SE:Hll\L IJc ... . l}Jf. .............. ' 
RE G J. ! : ::i ... J.. ... '. .... ........ .. ... . 
o Ar E .. 2·. 'l: . -APR· · 2026 · · · · · · · · · · 
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FOOTBALL 
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